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Ref:-

l"lemo NO.HC.vII-20/1999
Copy to.

NO.HC.Vrr-20/1999
q L6l A

Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri S. Khound,
soecial Judqe, CBl, Assam,
Addl- Court No. IL Chandmari, Guwahati -03

Your letter No. SPUCBII Addl-lv 134'20201452 dated 28'09'2021

A
oated euwat'au tle 2 I September, 2021

bl, 1 dared ')- 9 -1 2," 14

The Project Manager, Gauhati High Court'

sir' 
With reference to the above, I am directed to inform you that you have been

granted casual leave on 28.09.2021, as prayed for'

Yours faihtully,

Bd,l.
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